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75 OD the 2nd and 9th December, 198B 
and 17th February, 1_ respeetl.vely 
anc1 state: 

(a) whether any ot!!er pazty or 
individual has been filled GIl' found to 
be implicated In connection with 
Mis. Bird & Company's affairs; 

(b) whether the examlnatlon far 
prosecution has been made and BD7 
cases !Started alBinst the Company ar 
any of the individuals; 

(c) whether all the relevant and 
connected papers seized in the coUl'le 
of investigation have been properly 
scrutinised; and 

(d) if 80, whether Government have 
started any proceedings aplrurt per-
IIOnB involved in these a1!airs! 

The MIDistel' of State ID the MIDIs-
try of Finance (Shrl B. R, Bhagat): 
(;) No. Sir. 

(b) The matter is under ronsidera-
tion. 

(e) All the relevant and conn~>cted 
pap~I'S seized in this connection have 
been scrutinised in so far as they 
rellde to violations of the provlsiollB 
of the Customs Act. 

(d) No fresh proceedings have sO 
far been started against any persons 
involved in the cases. The appeal 
against thp order of adjudication is 
pending. 

Rate of Interest em State Bulk 
Ad...-

·354. Slut D. C. Sharma: 
.ShrI Sham I,al Sarat: 
Shrl Blbhutl Mishra: 

Will the Minister af FlDanee be 
pIcasI'd to state: 

(a) whether the State Bank of India 
has increased its advance I'Il'Ie from 7 
to 76 per cent. per annum with eJrect 
from the 1at January, 1966; and 

(b) If 110, the reasons therefor and 
1II1e circumstances leading to the 
same? 
2621(ai)~. 

The Minister of FlDaDoe (ShrI 
Sachindra Chaudhuri): (a) Yes, Sir. 

(b) The increase has been effected 
in order to bring the State Bank 
Advance rate in line with the pre-
vailillg Interest rate structure and to 
cover the Inareued operatinc cost., 

state-WI8e Per Capita IDoaIe 

·355. Shrl Hadhu Llmaye: Will the 
Minister of Planning be pleased to 
state: 

(a) whelther Government have com-
pleted their study of per capita 
income State-wise and District-wile; 

(b) it 80, the results thereof; 

(c) whether Government have alao 
undertaken any study of the pe .. 
capita availability of cereals and pe .. 
capita consumption of other essential 
commodities like cloth, sugar, edible 
oils and k_ne, State-wise and 
District-wise; and 

Cd) if not whether Government 
propose to d~ so in the near future? 

The Minister for Planning (Shr; 
Asoka Mehta): Ca) No, Sir; Work on 
comparable estimates of State per 
capita incom~ is still in prugress. The 
preparation of district-wise estimates 
al lDcome presents certain diftlcu1tl8l; 
but the matter has been taken up with 
the State Statistical Bureaus. 

(b) Does not arise. 

(c) A schedule on house-hold con-
sumption expenditure has continuoUB-
Iy bOten canvassed by the National 
sample Survey since its inception. 
E.'liimates have b""n tabulated and 
presented mostly by broad commo-
dity groups In value terms. State-
wi.- tlllbulation hIllS been undertaken 
from the 13th round. The smaUn_ 
of 1fhe sample, however, has not per-
mitted the tabulation of the r ... ul~ 
at the district leve!. 

(d) Doe. nat nri.e. 




